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To,

Sub:

Ref: -

Sir,

e

Copy to :

wrth reference to your retter on the subject cited above, I am directed to informyou that your prayer for casuar reave on rg.oa.2024, has been granted. The next seniormost rudiciar officer avairabre at the station wourd remain in charge of your court and office,during your absence.

TH G UH TIH GH CO TA AH TIG
HIGH COURT OF ASSAI4, NAGALAN D, MIZORAM AND ARUNACHAL PRADESH)

o.Hc.vII-87/ 2013(Pt.ltt23+ IA
Smti Jayashree Bora,
loint Registrar (Vigrlance),
Gauhati High Court,
Guwahati_

Shri Pranjal Das,
District & Sessions ludge,
lorhat.

Dated Guwahati the Z\ August,2024.

Casual leave.

Letter No. )lA/816012024 dared 19.08.2024

Yours faithfully,
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-/. The project Manager, Gauhati High Court.
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